FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
ATLANTA MEDIWORLD PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Atlanta Mediworld Private Limited

Date of incorporation of corporate debtor

20/03/2015

] i L

Authority under which corporate debtor is
incorporated / registered

RoC-Kanpur

Corporate Identity No./ Limited Liability
Identification No. of corporate debtor

U85191UP2015PTC069659

Address of the registered office and
principal office (if any) of corporate debtor

Plot No. Nh-1 Sec. 14, Vasundhara, Sdo-
2, Sahibabad Ghaziabad Up-201002

Insolvency commencement date in respect
of corporate debtor

17.02.2023
NCLT Order Received on 20.02.2023

Estimated date of closure of insolvency
resolution process

16.08.2023 Within 180 Days from
Insolvency Commencement Date

Name and registration number of the
insolvency professional acting as interim
resolution professional

Babita Jain
IBBI Regn No. IBBI/IPA-002/1P-
N00321/2017-2018/10926

Address and e-mail of the interim resolution
professional, as registered with the Board

Address: 35-B/6, Madhokunj, Ram Mohan
Plaza Katra, Allahabad-211002.
Email-_jainbabita06@gmail.com,

10.

Address and e-mail to be used for
correspondence with the interim resolution
professional

Address: 35-B/6, Madhokunj, Ram Mohan
Plaza Katra, Allahabad-211002.

Email- cirpatlanta@gmail.com

11.

Last date for submission of claims

06.03.2023

12.

Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

No Class of Creditors could be
ascertained at this stage.

13

Names of Insolvency Professionals
identified to act as  Authorized
Representative of creditors in a class (Three
names for each class)

No Class of Creditors could be ascertained
at this stage accordingly No Authorized
Representative is proposed.

14.

(a) Relevant Forms and
(b) Details of
representatives
are available at:

authorized

(a)Web Link:
https://ibbi.gov.in/home/downloads
(b) Not Applicable in view of Column 13

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Atlanta Mediworld Private
Limited on 17.02.2023 (Order was received by IRP vide E-mail dated 20.02.2023 from NCLT
Allahabad Bench, Allahabad).
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The creditors of Atlanta Mediworld Private Limited, are hereby called upon to submit their
claims with proof on or before 06.03.2023, to the interim resolution professional at the Address
mention against Entry No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insclvency professionals listed
against entry No.13 to act as authorized representative of the class [specify class] in Form CA
Not Applicable.

Submission of false or misleading proofs of claim shall attract pPenalties.

Babita Jain
8 lon Professional
Mediworld Private Limited

;@N00321/2017-201s/10926
Date: 20.02.2023 :

Place: Allahabad
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TPurstant toroke 30 the Companies incarporatior] Rules, 2014]
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ataro tho Cantral Gavornment
irsctor, forthern Region, 0

the matter of sub sectionl8) of Ssction 1 of the Companies Act, 2013, and clause {a of sub
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AND

I tha matter of
CURDSIS HEALTHCARE PRIVATE LIMITED
A company incorpurated under the Companies hct, 1956 and having
CIN U24232082011PTEZ27909 and its restered office at § 187, Graueid oo,
Greator Kailash part.1, Near Siv Mandir Now Dalhi. 110048
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DEBTS RECOVERY TRIBUNAL, ALLAHABAD

9/2A, PANNA LAL ROAD, ALLAHABAD

[Under of Ind:
{Insolvency Resolution Progess for Corporal Persons) Regulation zma]
FOR THE ATTENTION OF THE CREDITORS OF
SAHA BUILDESTATES PRIVATE LIMITED
RELEVANT PARTICULARS

[Name of Corporale Deblor | SAHA BUILDESTATES PRIVATE LIMITED

|Date o ncerparation of Curporale Deate | 06032814
[Authardy ch Corparae Deblor i | ROCD
|earporates | regsternd

[Coeporals fenliy No / Limtad Lisilly | U4B400DL2014PTC265565
i o

Sumrmons For Filing Reply & Appearance By Publication

Date: 02.02.2023

ta th through publi Section 19(3) of
the Recovery of Debts Due to Bank and Financial Institutions Act, 1933
Read with Rules 12 and 13 of the Debls Recovery Tribunal {Procedure
Rules, 1993).

Original Application No.966 of 2022
Federal Bank Ltd. Versus Mis. J Lal Filling Station & Another
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January, 2023 (“EGM Notice™) for convening an Extraordinary General
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on Wednesday, 01st March 2023 at 12:30 pm through Video Conferencing
{"VC") or Other Audia Visual Means ("OAVM') facility 1o transact the
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g copy of the same on the Applicant or his counsel { dully

Noida,UP.- 20130
‘company may dol .ulwumr.uuzwpwauwnwmwummm.uumumm.mam|ww 8 Az 535
el |7 [esimad . s = 2 Nagar, AGRA-282005 (U.P)
a e T
Win, 20 Flo, 660 Cangls, B i | rmkior e _
date of publication of this copy o atils | [0 e ;‘WEZDW-N"U""W wsean| [formin two sats ak
487, Ground Fic Kailash L“ i T
11008 it m:‘:":)‘:”‘ esoluicn Frofessional AFA Valid upto : 10.112023
sobcan 5 e
¥ [Adiross & B 1 Fo. ok on D=0
o CUROSIS HENLTHEARE rnwurl | - 5 :
Place: New Delhi msm used for. R

Date: 22.02-2023
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Registrar,
Debt Recavery Tribunal, Allahabad.

special business as set out in the EGM Notice, which was already sent to

vically on 06th February, 2023,

This Corigendum is being issued (o inform the shareholders of the

Company regarding the pward ravision of the warrant issua price to

Rs, 57.10- (including premium of Rs. 47,10/} each payable in cash, as

observed and approved by BSE Limited vide its Approval E-Lefter No.

DCS/PREF/CPIFIPI3142/2022-23 dated February 21, 2023,

Reference the EGM Nofice, the same be read with the following

amendment/ modification;

i No.1

(2) ‘Rs. 55.40/- (including premium of Rs. 45.40i-}", wherever appearing
beread as, "Rs. 57.10/- (including premium of Rs. 47.101-)".

(b} "Rs. 2.21,60,000/- (Rupees Two Crores Twanty One Lacs and Sixty
Thousand Only)’, wherever appearing be read as, “Rs. 2,26.40 000/
(Rs. Two Crores Twenty Eight Lacs and Forty Thousand Only)".

(c) "Rs. 13.85 {Rupees Thirteen and Eighty Five Paisa Only)', appearing
on page no. 11 at pt. no. 2 of [tem No, 1 of explanatary statement be
read as, “Rs. 14.28 (Rupees Fourtean and Twenty Eight Paisa Only)"

(d) “Rs. 41.55 (Rupees Forty One and Fifty Five Paisa Only)', appearing
on page no. 11 & 12at pt. no. 2 of Item No. 1 of explanatory statement
be read as, “Rs, 42 82 (Rupees Forty Two and Eighty Two Paisa
Onlyy

(e}.'Rs. 55.40", appearing on page no. 12 m pt. no. 3 of kem No. 1 of
explanatory statement be read as, “Rs. 67,107

(f) “Rs, 44.10", appearing on page no, 12 at p1 no. 3(i) of Item N, 1 of
@xplanaiory statement be read as, "Rs. 48.2

(g} 'Rs. 55.37", appearing on page no. 12 at pl no. 3(il) of llem No, 1 of

explanatory statement be read a5, “Rs. 57.07".

On and from the date herecl, the EGM Notice should always be read in

canjunction wilh this Corrigendum. All other conlents of the EGM Notice

save and except as amended / modified by this Corrigendum, shall

remain unchanged

For Rama Vision Limited
(RAJ KUMAR SEHGAL)

(
G.M. (LEGAL) & COMPANY SECRETARY
Membership No.: FCS 3234

Place: New Delhi
Date: 21.02.2023
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NOTICE NDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFDRCEMENT OF SECURITY WNTEREST ACT, 2002 (SARFAESI ACT)

LIMITED, which have

mrespectmmneamsm 3
below

daled 5 mentioned below Under Sec 13(2) of Securiization and Reconsirucon of r iancial Assets and Enforcament of Security
Interest Act 2002 by Regisiered Past | Speed Pos! [ Courier with acknowiedge due 1o you which has bsen fetumned undelivered |

DLl
po Set H(4) Laan Accounts have been classified

Name of Bomrowers/ Co-Borrowers! Demand Notice Date Details of Securad
Guarantors & Date of NPA “Amount Outstanding Asssts

12 | Mr, Navnit Kumar Nirala & Mrs Meera Devi, both | Dernand Notice Dated | Flat No.2106, Tower.G, Located at
at. New Colony, Mahendss Foji Vaii Gali. Near 25.01-2023 Antriksh Golf View-1, sector-78, Noida,
Tajnagar Ralway Station. Trinagar(30) Gurgasa, | —————————— | Gautam Budh Nagar, Pincode-201305,
Haryans, Near Mahinder Foji k| Dukaan, Mero,| ~Amount Outstanding | yp gounded s East - Open West -
253,61,561 Praparty 2105 Nerth - Towar F Souths - Flat

as on 23-01-2023 Entrance

+interest + o

rlacilur
herein abave the Bank ! Sncumd Caitior may exercise any of the :gm canfarred vide section 13(4) of SARFAES! Act and whil

as a NPA on 3112-2022

,the Bank / Seoured | 13

Mr. Pradeep Sharma & Mrs. Nidhi Sharma, both
at: House. No. C 142 Gaii No-3, Phase 2A5?m

A Property! HouselPlot No.302, 3rd Floor
area measuring 200sq yards(750 sq.ft)

Demand Notice Dated

financighig @ in

5 M’rem‘n;m/:gsw;duﬁwm Plot No. Nih-1 Sec. 14, Vasundhara, Sdo-2, Creditor photograph. D 26010023 comprised in Khasra No. 10226/
zr'wal s {ifamy} of corporde. | Sahibabad Ghaziabad Up-201002 sr. of Borrowers/ Co-Borrawers! Demand Notice Date Details of Securad = Amount Oulstanding 7312#2!49[”4-1!1.1020!#1 024). Kitta 1
&I commencament date in | 17.02.2023 No., Guarantors & Date of NPA Amount Qutstanding Assets B 2441,82,533- bisa & biswansi, situated in the
ot o oot e e LT O fecaveon e 2nes R [ = NoT02, T T A/G to; DLIBDE/RDRFIANINSCRY ason 23012023 | residential colony known 3 Laxman
n 50 Doy Worm TohaGy Ir. Rajesh Kumar & Mrs Sangeeta Devi, both | Demand Natice Daled | Apartment No.702, Tower H, Floor No.7, Loan Accounts have been classified . o i et o
I se | Gommence at: HMNo. 105, Jathlana, Jagadhri, Yamuna 18-04-2023 Super area 1647 sq.ft. Godrej Summit, a5 2 NPA on 31-12:2022 Intermal ¢ Lagal Chirgae: Ea;'r H‘;::g':‘f“w f‘:;g;-N;}; o o;;;
ol S’aﬁmﬂfé'.?"'mw" Nagar, Rural, Haryana, India - 135001 Amount Outstanding Farit 10 Praperty South - Plot Krishan Kumar
e s Bt R e Ale No. DLIBDPIBDRP/ADD0D00340 < 65,59,228/- 14 | Mr. Sanjay Kumar Sharma & Mrs Leela Devi. both | Demand Nofice Dated | Flat No.101, 1st Floor size-50 sq Mts,
a5 rogistersd Loan Accounts havs been classified as on 13:01.2023 at: House No. J-16, Mouja Badarpur Saig(111), 25.01-2023 Block-2, Plot No 2128, Kh.No 053. Twin
with the Board as:aNPA on 30-09-2022 +interest + Legal Charges Faridabad, Maryana, Badarpur said (111) Sai T T Country Vill. Almnabad, Tehsil Dadrl,
16 Al ared & i 1 be used fa + f mount Outstany
W " | Bam Wotian Plaza Kal Mr Jitender Singh & Mirs. Jaibiri Devi, bothat:| Demand Notice Daled | Flat NoSF-3, on Second Floor without il €22 05“1,/_"9 i i
etcidions Email- crpaliaa@gmal com C 103, Express Greens, Vaisnali Sector 1, |E, 19:01-2023 roaf rights, Covered area measuring 45 Alc No. DLIBDPIBDRPIAD0I00 146 i ooty
11| List at o subrmission of ssims | 06,00 2023 Saibabad, Express Grasns, Vaishal Secior 1, | e | sq.mirs, Built on Plot No.NK-11231, Area Loan Accounts have boen classifie sidmmaa
iz ﬁgmms‘nﬂulﬁ;ﬂmn.mcﬂufcmmm ©coudd be ascertaned | Metro Hapur, Uttar Pradesh, Indla- 201010 Amount Quistanding | measuring 140.86 sq yards Situated at as a NPA on 31-12:2022 i Legal Charges
21, scerta m"fm“.‘w\.mm atthis stage. 720,51,221/- Niti Khand |, in the Village Indrapuram | 15 | Mr. Sanjay Kumar Sharma & Wrs Leela Devi.both | Demand Notice Dated | Flat No. 204 (Second Floor) A Property |
— ason 11012023 | Tehsil and District Ghaziabad UP. | ~lat: House No--16, Mouja Badarpur said, 25.01-2023 Housel Plot No.79,76,77 82,624,63,64,85
13 o Gl o . s Al Ng&iﬂlﬁ%ﬂnﬁamﬁmfﬁﬂ +interest + Lagal Charges Bnund:gf{s East- ;‘Ic* xc 22:0 ZZM"WePsl Faridabad, imran Mandir, Metro' Fandabad Fi P, area measuring 55 sq yads. 45398 sq
et ot A | tege accontigly No Authotzed Represertatie b ft North - Plot No 232 South - Plot e mount Outstan s
fiepresemane o creciors in cass | proposaa Loan Accounts hava been classifiod No.230 i 123.32.691 /_ng b ol b o
e f i g 25 2 NPA on $1-03-2022 Alc Ho. DLIBDPIBDRPIADI0N00102 sonrioraz | s Vitage Chsprols Pargana, Tehel
o o il A QOB 3 [Mr, Vikas Gupta, Mr Ranveer Singh & Mr| Demand Notice Daled Frbeimlﬂ residenal ouse land area 50 Loan Accounis v oren camsaiiod |, owareat s ges | Dadrl Distri i
aro avaatie o Subhlesh, both at: Hoise No. 20 Gaon Nithari 31-12-2022
Matice is hereby given that the National Company Law Tribunal has ordered the 8ec 31, Noda Near By Blood Bank Metro, Uttar| G Py re——— Wlane Bhangel, Begampur, Rajeev " Mr Gurpal Singh & Mrs. Sarabjeet Kaur, both at: Demand Notice Dated | Entire Second Fioor without roof and
‘commencement of & corporate insolvency resalution process of the Allanta Medworid Pradesh, India- 201301, \mount QuiStanding | Colony, Pargna & Tehsil Dadri, Dist. A-33 Near Molher Dairy Sham Nagar Tilak Nagar, 11-01-2023 terrace rights built on property
Private Linied on 17 02:2023 (Orcer was recesvest by P vida E mod cated 20 02,2023 m 230,36,352/- Gautam Budh Nagar, Uttar Pradesh, Matro, Dai, India-110018 “Amount Outctandina | 0-1/6426, on plat No.18 area measuring
from NGLT Allshabas Bench, Alahabad). DLAM o as on 29-12-2022 Bounded as; East - Plot West - Piot of Mr mount Quistanding | 77 ¢q. yge, § 0 64.38 sq.mts. Out of Khasea
Meciworkd Privets Limited, el iy el oW +interest + Legal Charges | ditendra North - 12fl Wide Road South - Al No. DLIDELIDWND/A000000336 ¥30,09,283- No.1403/330 situatad at village sikdar pur
fg{\’m with t:mnf on rxl :’emcﬁ‘go 2023, 12 e lerim TesOluon protessional at e ‘a5 3 NPA on 30.08.2022 House of WrMaha Singh Loan Accounts have been classified as on 10-01-2023 in the abadi east Rohtas Nagar Shahdara
ress mention against Entry Ne. as a NPA on 30-08-2022 +interest + Legal Charges | Delhi., Bounded as: East - Py No
Aot 4 [Mr, Ashish Pathak Mr. Vikas Pathak & Mrs| Demand Notice Daled | Second Fioor, Builtup Property No.3 ry e Lage chint | Do, B o e b
Manju Pathak, All at: 319, SF. Oid Post Office 31-12-2022 area measuring 92 Sq.Yds., ie. 7693 Partof Property South- Gall 15 Wide
Deonging lo aclass the ey No. 12. Street Shahdra, Delhi Metro, New Delhi India - | e | S0 il of Knasra Btk i s
‘choica <1 authorzed rapresentalive from among the thvee mn\vellny wvesmn-h s\ad 1100323";9 SIF Old Post ng:esueetshandva Amount Qutstanding t Office Gali | 17| Mr. Sanjeev Kumar Aggarwal & Ms. Surekha | Demand Notice Dated | ApartmantNo.K-104, on Flrst Floor, Type-
‘against entry No. 1316 & the Deihi Metro, Ne“Nwm \ndia- 110032 236,15,349/- [M.,h.,ua Slhi. Chhata Bazar, in the area Aggarwal, both at: H.No D2, 1t fioor, Rana Praiap 31122022 G, in Tower No.04, Block-K, Super area
GA Hot Applicabl. sl il Lo 350029122022 | of Village Chandrawall Alas Shahdara, | | bagh Nerh Delhi-110007 measuring 1850sq .16 17187 sq.més. In
Alc:No. DLIDELIDL HIIAODII0042 & +intorest + Lagal Charges | llaga Shahdara, Delhi-110032, Bounded the Group housing complex, namely
ey DLIDELIDLHIAO00000398 sl - Gall Wesl Ot Propary Nortr- Alc No, DLIDELIDWND/A000000334 272,69,886 e e e
Jidgin Bosmicn Profocsiond Loan Accounts haws been classifiod OtherPraperty Soulh- Rosd Lot fecotnibarh havs i ason 20422022 | bearing khasra No.1119,1120, 11251126,
Date: 20.02.2023 iarta Medivard Private Linited A HEA oo HAoVE il +interest + L 11468 1117, wu-
Place: Allahabad Reg no; 1BB11PA-0021P-NODS21/2017-2018/10826 5 |Mr. Sourav Goyal, Mrs, Renu Goval & Mr.| Demand Nolice Daled | Entira Second Floor without roof rights Noor Nagar and on the land bearing
Vinod Goyal, All at; 73, Second Floor, Rajender 31-12-2022 built upon Property Bearing Plot No.73 sra No, 853,854,855 8856 in the area
FORM A Park Ext, Nanglol. Narglo Mero, Delni, India- | —mmre e g Old P!; MKhairl o \;q :q.;,m zw:ﬁg"-,;‘d m: :’E" both :m“ prn
110041 n strict Ghaziabad Common known as
—_— T44,61,433/- situated at viliage Nang\ulln! now Colony Magar Extn NH-58 Ghaziabad UP.
LIC ANNOUNCEMENT Al o DUDELILIAOOOROITDT & asonzti22022 | Known a5 Reanda Park = e
(Under Regulafion 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resoluion DLIDELIDLHIADD0001482 +intorest + Legal Chorges | Nanglol, Delni-110041, Bourded as. Easi- | 18 | M. AKash Deap Jain & Mrs Babita Jain, both at: | Demand Notice Daled | FIat No. B- 2301, Area Measuimg 1635
Process for Corporae Persons) Regulaions, 2 LosnAccal ke have skt e it Olher Froperty West - Fot Mo 74/kd No3) | | House No T-81, Gall No 7, Gutam Purl, New 31122022 safton 23rd Floor, In tower No.B project
a5 a NPA on 30-09- Seelampuy, Bhajan Pura, Delnibieto,India- 110033, | —————"—__— | known as Sunshine Solaris, situated at
- Gal 1 v 7 3
FOR THE ATTENTION OF THE CREDITORS OF [NAME OF CORPORATE DEBTOR] o - Gall 150 Wida South - R 208 | e Network India Private Limited, 703, Mﬂ;: EDII;;;TN Piot No. SC-01D-02, Sector-79 Nolda,
Menjusha Building, 57, Nehu Place, Dei Meta [ 248, - | UttarPradesh
= - | Wi At Kumar Sharma & Nrs, Pratibhs Sharma | Demand Nofioa Dated | Flat Wa.5, on Second Floor area| |indaitor a5 00 28-12:2022
Ve of Coporats Deio TAURIAN ENGINEERING PRVATE LWITED both at: House NumberR15/54. Ground Fioor 15010023 i P e
2. D ol cpreton OfCorpure Debr 2 A 1958 Back Sioe, RDC. RAJ Nagar, Ghzaiad, Semuman | ——————————— | Pant of Plot No.73 & 78,77 & Piot No.2, b ALIELD boen oot
3. [Auhorty Under Vinn uwn ek RoC-Mamoal Ghazisbad, Utiar Pradesh India-201002 Amount Quistanding | g7p £3.84, 85, out of Khasra No.416k, s 3 NPA on 30.09:
ropored Regst ‘Alc No. DL/EDPIEDRF/ADD000000T UGN | Wice kil e & Yol e s Rejesh Jai nw Namit Jain, | Demand Notice Dated | Property No.52 & 53, Radhakiishna Kurj
b 23012023 istrict- r Samit Jain, Wrs in & M Namit Jain, | Demand Natice Dat 52853, ishns Ku
4. | Corporae denty No.] Lml!ﬂ Lablity UST0TNHIOGEPTC 121267 Loan Accounts have been classified ‘in;;::'_ Ll Gl Dkt Disiric: Gantam B Nagar, 1.8 All'at: H o KC 48 Main Read Near Kb Pusé 31.42-2022 Colony, Amrit Nagar, Village, Dundahera,
= T ——yy # a NPA o 31:12.2022 b haziabad Uttar Pradesh, India- | ——————-——— | Pargana Loni, Tehsil & district
5 50 e 7 At st e, - T 201602 Amount OuIstanding | Ghaziabad, Uttar Pradesh., Bounded as-
Off fny] f Corpore Deblor Poca o, Work 7| M Amit &Mrs. Pratibha Sharma, | Demand Notice Daled | Flat No.6, on Second Floor area < 57 25 960 ad, 0
5 oo, 208 both at: House Number-R-15/54, Ground Fioor 25-01-2023 i i identi Aic No. DI R £, 0 East-Flat No51 West-Plet No 53-ANorh -
ot A Back Side, RDC, RAJ Nagar, Gheaibad, Semurban | —————————— | Part of Plot No.79 & 74,77 & Plot No.2, DL/MNRIMVHR/AN00000028 . a30n28.42.2022 | PlolNo. 58258 South-Road 1611
L Ghaziabad, Utiar Pradesh ndia- 201002 Amount Outstanding | 824,83,84, 85, out of Khasra No.416k, Loan Accounts have been classified werest + Legal Charges
8. Name and ofthe | Nare ot 222,47,788/- Village- Chharpraula, Pargana & Tehsil a3 a NPA on 30-11-2022
interim | RealoJBEI1P L“::n““ UE":,:E‘?R:.’:P?““ m?a &5 0n 23012023 Dadri, District- Gautam Budh Nagar, UP MrVijay Suraj & Mr Santosh Vijay, both at: HNo.| Demand Notice Dated | Residential Freehold Vacant Plot No.H-
RO s et s +interest + Legal Charges A5 Gall No 7 Jagatpun, Vistar, Mandoli Det 27.12.2022 41.Area moasuring S0 sq yds, out of
9 Adsrsss Pt No.27, RSNod25, Saheean Parisa, Near Indfa, 110093 ————————— | Khasra No 798, Situated in the area of
professional, m"‘];’"m o 8 | Mr. Surinder Kumar & Mrs Usha Verma, both at: | Demand Notice Dated | First Floor{Commen Terrace Rights) i L S S S| Amount Outstanding | goniya vihar calony, village Nistauli
iplanin Oyl ‘A-823rd Floor Lajpat Nagar, Dayanand Colony, New o front Side portion Build-up Proper Alc No. DLIGRNIALPH/ADD0G00056 26,76,172- Pargana and Tehsil Loni District
1-2023 = 4
10 Address and e-mal to be used for Al P RSToG Shpnon P, Deink110024 im0 Gall No . 10, Out pf Knasra N Loan Accounts have been classified ason21f22022 | Ghaziabad. UP, Bounded as: Esst - 15 ft
lcorrespondence with the inerim 1 TP Chur it e, ———— | AmountOutstanding |43 situated 3 as a NPA on 30-06-2022 i
resoluton Proessional Kohaur 41003V emalkpavin Ggmalon Al No, HRINCHIGURHIADI0000002 & 22798861 | :r::m;"";; K;HEJ: #likiieLtLogat Charaes | ad Went £ s B toth- lfer sl
1] Lastdate for submisson o Gams 2 Fetnay 1023 HRMCHIGURHIAMB000TEL a5 on 25012023 ards
Loan Accounts have heen classified . 71| e Viehal Shame  Mrs Aupueva Sharms, bl | Doiand Nofca Datod | DO, Flat Baarng NoSTS, on Grourd
12, lasses of oredtors fany uder dause (0) A as a NPA on 31:12-2022 +interest + Legal Charges at:H No. 573, B Block Sector 1, Rahin Near Asha 27122022 Fioor, Block, Situated at Sector1,
Y 9 | Mr, Rahul Ganguly & Mr. Riys Chowdhury, bath | Demand Notice Dated | Second Floor, built on property No. K\fﬁﬂ‘wmm Norih West Delh Metro, Dei | —=—r" T Avantika, Rohini, Bu
T3 Nmesof sty Proossionas | at: House No-11/321, Ground Flcor, DDA Flats, 9 102809, land area measuring 10 sq | |indafooss 0 0 244,41 948.
e e o KalkaijNew Delhi,Metro, Deibi Indiar10019 yards.out o Kharsa No. 60015, isated A o DLIBDFEORPAONN0SS e
Representative of creditors in a dlass. _ 226,923,571/ E been classified et L DI
(Three names for each class) Ajc No. DLIBDPIBORP/ADDDO0003S ’z.l«;ll EUZ‘] oo as a NPA on 30-09-2022 Itsrusl+ Ligal Chosrgas
T " Loan Accounts have been classified as 0n 2301+
o rnshes s | o 25 2 NPA on $1-12.2022 +intarest + Logal Charges: 22| Wi, Ateck Ahmad & Nrs. Shabrab BI, both ot | Demand Notice Dated | BUlt up upper ground floor right side
Is o 10| Ms. Seema Singhal & Mr Ravinder Gupta, both| Demand Notice Daled | A Propertyl HouselPiot No 564K, First ’,:;‘“Qﬂ%ﬁ;‘“ B Tt Ex i 25-01-2023 without roof right of the property
Imtedon| ak: 276 Jacobpura, Gurgacn, Haryana - 122001, 25.04-2023 Flnlt:l area vpagﬂ:‘-‘\ng z?tosq“;grc‘:s wl:n i mﬁim&wﬁr;‘-:;v:‘:i‘ ::i‘s;':
09° February, 2023 entire roof rights, situated In the _ = R \ !
The crediors o Mis.Taurian Engineering Privats Limited are hereby called upon o suomit “Ac No. DUSDPIEDRPIADDD0001E3 227 64019). | |Esitental colony known as Adrash o o ;'ﬁ::f;g:zi] carved out of property no 994, gall no 9
their laims with proof on or before 28° February, 2023 10 the inerim resclution professional at Loan Accounts have been classified 19 Nagar Gurugram Haryana. a5 8 NPA on $1-12-2022 ©interest - Lages Crarges | ME3SUING area 109 5q yards) Gali no S
the address mentoned againstentry No. 10. ‘a5 2 NPA on $1-12-2022 __ason 23012023 rest + Legal Charges | o fced inkhasrana 83, situatedinthe
| The financial creditors shall submit their claims with proof by electronic means only. All other| +interest + Legal Charges area known as Govindpur, Kalk:
o 11| W, Umray Singh & Mirs. Vimlesh NA, both at: G- Demand Notice Daled | Flat No. E-1803, 18t floor, Area Delhi-110018, with the freahold rights of |
207, Megol Pt N Bk Nerh el D, Mg 1122022 Measuring 1685, sq.f, Block E, Localed thoaid property.
s uri N Block, Rural, Dalh, india- 110083 ———————— | at Sunshine, Helios Situated. at Plot No.
e l\ms;! ?;l;l;:?mg GH-58, Sector-78, Noida UP. J;B Thﬂ:‘;i{l;ﬂ-mﬂed Borrowers | Guaraniors are advised {1) Tﬂ Bﬁl&d
- aisand (2) To
Date 27 February, 2023 Neehal Waramull Para e e SR DN os ] 2 e e avoid frther acion under e SARFAESIACL
Place :Mumbal Interim Resoluton Professiona 25 8 NPA on 30.00.202 Wl
o Taran Engree Lot +interest + Legal Charges Dated : 21-02-2023, Place : Delhi Authorised Officer, HINDUJA HOUSING FINANCE LIWTED
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